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lJnestmeJlt iD. ID.dlan industries by (v) Investment may also be allow-

OPEC eou.airies ed in new hospital projects 

*267. SH.RI S. M. KRISHNA: Will 
the Minister of Fll~ANCE be pleased 
to state: 

(a) whether Government have al-
loWed the OPEC countries equity in-
vestment in core industries like ferti-
lisers and petrochemicals; 

(b) whether Govenunent have also 
allowed Indian Companies to raise 
foreign currency loans; 

(c) if SO, the reaction of the OPEC 
countries and which of them have 
come forward to invest money in the 
Indian industries; and 

(d) the location and particulars of 
projects to be financed and set up with 
the assistance of OPEC countries? 

THE MINISTER OF FINANCE 
(SHRt R. VENKATARAMAN): (a) to 
(d). A statement is laid on the Table 
of the House. 

Statement 

(a) and (b). Taking into account the 
interest shown by SOme oil exporting 
developing countries for investment in 
India, Government have decided to 
provide the following investment 
facilities : 

(i) Investment from oil exporting 
developing countries may be 
permitted in nevv companies 
even if it is in the nature of 
portfolio investment. 

(ll) Such investment should not 
exceed 40 per cent in the 
equity. 

(iii) The new companies shOUld be 
expurt-oriented Or should 
undertake manufacturing acti-
vities covered under APpendix 
I of the Industrial Policy of 
1973. 

(iv) Investment in the aforesaid 
pattern may be allOWed in 
hotels. 

and such hospitals should 
have adequate provision for 
outdoor and emergency medi-
cal service to the general 
public and also for a minimum 
percentage of occupancy i .... y 
Indian public. 

(vi) Loans should also be allowed 
to be raiSed abroad for such 
ventures provided the terms 
are reasonable. 

(C) and (d). While the creation of 
this new facility has been favourably 
received by some oil exportin~ de-
veloping countries Government await 
specific proposals' for further con--
sideration. 

SH,RI S. .M. KRISHNA: Sir. accord-
ing to certain conservative estimates, 
the OPEC countries revenue for the 
year, 1980, is going to be in the neigh-
bourhood of 115 billion dollars as com-
pared to 60 billion dollars in 1919 cHId 
it is also feared. Sir, that many of the 
Western bankers are fearing that with 
the kind of surpluses that are going 
to be genera ted by theSe petro-<iollars, 
the banking system in the Western 
world will not be able to handle this 
year. Taking all these things into 
consideration, can I know from the 
Hon. Minister, if any strategy for 
luring and attracting investment in 
such of those areas wherein Govern-
ment of India have a low investment, 
from OPEC countries, has been worked 
OUt and, if so, I would like to knoW 
the response that the Government of 
India have received so far. 

SHRI R. VENKATARAMAN: Sir, we 
have issued press communique setting 
out the policy in reSpect of investment 
from OPEC countries, in fact, de-
veloping OPEC countries. The press 
note was issued only about one month 
back and it is too early to say what 
the responSe would be. So far a. 
attracting the OPEC funds is concern-
ed, we haVe offered them opportunities 
for investment in the areas where they 
are wanted. There has been mention 
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to the Government of India both 
oftlciallyand informally, that th~y can-
not invest in sopb1sticated industries 
snd all that, but they would be able 
to invest in hotels and hospitals, for 
which foreign investment is general1y 
prohibited. That is why, we relaxed 
these regulations in respect of the oil 
exporting countries, particularly de-
veloping countries, and said that they 
can come into this field also. In mY 
discussions with them during my visit 
to the Gulf countries they have ex-
pressed interest in i~vestment. They 
are working out schemes and I expect 
that they will be able to come torward 
witll substantial investment in our 
area. 

SHRI S. M. KRISHNA: The Hon. 
Minister is very well aware of the kind 
()t power cuts that are being indulged 
in various State Governments. In 
view of this grave situation on our 
power front, WOuld the Government 
seriously consider a marginal shift in 
their policy to attract theSe invest-
ments from these petroleum exporting 
countries to make investments in our 
power generating sector? 

SHRI R. VENKATARAMAN. I 
would like to know from the Hon. 
Member what particular shift in the 
policy he would ask the Government 
to do. As far as the Government are 
concerned, We are allowing them to 
invest in any priority field including 
power. But the response was that they 
are not very mUch interested in any 
of these sophisticated industries or in 
power generation but they would be 
inter~~ted in some of the common-
place thinp and that is why we 
rcbxed the regulations. 
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&HRI R. VENKATARAMAN: At the 
moment in respect of those which do 
not inv~lve transfer of technology, we 
have agreed only upto 40 per cent in 
respect of OPEC counries. But this 
is a thing which can be relaXed in 
suitable cases particularly if the OPEC 
COuntries w.ould come forward to Co-
opera~ with Us in establishment of 
fertilizer projects. this can be con-
sidered very favourably. We have 
also suggested to some of the countries 
that joint ventures in fertilizer prO-
ject can be ta1~en up. The associated 
gas which just nOW they are flaring 
up can be used for the production of 
fertiliser. and that India WOUld pro-
vide not only a part of the capital but 
would also provide the entire market 
for the product. These are some of 
the suggestions which are being 
worked out. 

PROF. MADHU DANDAVATE: 
Though some of the oil exporting de-
veloping countries are k~Q to put 
their investment in our industries like 
fertiliser and other plants, I would like 
to know from the hon. Minister that 
in view of t)le oil difficulty. will it not 
be the general policy of the govern-
ment to shift the fertiliser plants, 
particularly from the oil based plants 
to the coal and gas based plants? 

SHRI R. VENKATARAMAN: The 
question of th~ economics is involved 
in this. 

P,ROF. MADHU DANDAVATE· In-
cidentally, I will say that rathe~ than 
calling these as OPEC countries it is 
better to call them O'p.E.C. cou~tries. 
because OPEC could mean non-trans-
parent. 



'9 OrtiZ AflStDe1"s AGRAHAYANA 14, 1902 (SAKA) Oral Answers 10 

SURI R. VENKATARAMAN: So far 
as coal based fertilizer plants are (.-on-
<:erned, it was uneconomic at a time 
when the oil was cheap. Now, it is 
becoming more and more viable 
beca~e of the increasing price of 
naphtha and the oil product. But still 
one has to work out whether the \!oal 
based fertilizer would be cheaper or at 
least comparable with the oil fertilizer. 
We are examining this. 

SHRI JAGANNATH RAO: What 
about technology? 

SHRI R. VENKATARAMAN: Even 
now the technology is being improved. 

MR. sPEAKER: Next question-' 
Shri R. p. Gaekwad; Next question-
Shri S-Nami Indervesh Shri Kurnbha 
Ram Arya; next qu~stion-Shri K. 
Ramamurthy; next question-Shri K. 
A. ~.ajan. Very good. What an ex-
cellent performance? I think I .:..hall 
have to devise some means by which 
if a member is absent consecutively 
twice, I shall not admit his question 
for the rest of the Session. Next 
question-·Shri Jyotirmoy Bosu; r,ext 
question-Shri R. L. Bhatia. Is it a 
collective boycott of the Question Hour? 
Shri Daleep Smgh Buria. 

Smuggling or Silver 

+ 
HRI DALEEP SINGH BHU-

RIA: 
orlRl R. L. BHATIA: 

. Will the Minister of FINANCE be 
pleased to state: 

(a) whether smuggling of silver out 
of India continues unabated; 

(b) if so, whether Government have 
got any estimate of the quantity of 
silver already smuggled out of the 
country during the last six m<mths; and 

(c) what effective measures have 
been taken by Government to check 
this? 

THE MINISTER OF STATE IN THE 
MOOSTky or FINANCE· (SHBl 
SAWAI SINGH SISdDtt\): tal and 

(b). Government have no in-
formation whether the smuf-
gUng of silver out of India con. 
tinues unabated. There is also no 
authoritative estimate of the quantity 
of silver smuggled out of India during 
the last six months. According to the 
information available, customs authori-
ties have seized" the following quanti-
ties of silver While being attempted to 
be smuggled out of India during 1979 
and 1980 (upto October) and are given 
below:-

Year 

1979 

1980 . . . 
(January to October) 

Approximate 
quantity 
(in kgs,) 

27,030 

(c) The Customs authorities have 
been alerted to maintain strict vigil 
and to take stringent measures to pre-
vent any attempts at smuggling of sil· 
ver out of India. 

The provisions of Chapter IVB of the 
Customs Act, 1962 containing regula-
tory provisions on the storage. trans-
port and sale of silver have been ex-
tended to the 50 Kms. bolt along the 
Indo-Pakistan and Indo-Nepal borders 
with effect from 27th March, 1980. 
These provisions were already appli-
cable to the 50 Kms. belt along the 
Western Coast and the coast qf Tamil 
Nadu and Pondidherry. 
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SHRI SAW AI SINGH SISODIA: The 
anti-smuggling measures are as folloWS: 
instructions to the fie~d :f&rmatl~ _ 




